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Non-release of Quinine/Cinchona by
the Central Government from their
units at Tamil Nadu and West Bengal

4937. SHRI RAM SAGAR: Will
the Minister of PETROLEUM AND
CHEMICALS AND FERTILIZERS be
pleased to state:

(a) whether the Central Government
controlled producion units of Quinine/
Cinchona are not releasing Quinine to
various life-saving drug manufacturers
from their factories at Tamil Nadu and
West Bengal;
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(b) whether this is being done to avail
of effects of proposed enhancement of
price; and

(c) if so, how his Ministry is proposing
to tackle the situation to check consequent
fall in supplies of various medicine inter-
linked with Quinine?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): (a) to (c):
Information is being collected and wil
be laid on the Table of the House.

Non-release of Quinine-Cinchona
by the Central Government controlled
units to the Manufacturers of Drugs

4938. SHRI RAM SAGAR: will
the Minister of PETROLEUM AND
CHEMICALS AND FERTILIZERS
be pleased to state:

(a) whether the production of Quinine/
Cinchona is controlled by his Ministry;

(b) if so, whether it is also a fact that
manufacturers of various drugs are ailot-
ted Quinine/Cinchona and in spite of such
allotment by Central Government agencies
these manufacturers are not actually
given the Quinine resulting into loss of
their production of various life-saving
drugs; and

(c) the steps being proposed to be taken
against all those defaulting Quinine manu-
facturers for withholding the supplies?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA) (a) to (c).
Information is being collected and will
be laid on the Table of the House.

Inclusion of Sholapur Division in
Central Railway

4939. SHRI R. K. MHALGI: Wwill
the Minister of RAILWAYS be pleased
to state: .

(a) whether Government are aware of
the fact that Railway employees in Sho-
lapur-Dhond-Latur region of South Cen-
tral Zone have decided recently to renew
their struggle of 1973 for inclusion of
Sholapur Division in Central Zonc;

(b) whether it is a fact that in 1973
‘Qureshi Committee’ appointed to go
through their demands submitted in jts
report that the matter be referred to the
expert Committee which is to Sormulate
the reorganisation of Railway Zones ;





